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policy has been evolved and all
States, surplus or deficit . . .

Mr. Speaker: Now, may I know
what the question is?

§hri Jashvant Mehta: | want to put
the question now. 1 am only giving
the background.

Mr. Speaker: Every hon. Member
gives the background and that is also
wery long.

Shri Jashvant Mehta: The hon.
Minister hag just stated that we are
eongidering the abolition of zones in
March or April. What are the rea-
son® for the delay in taking a deci-
sion for ablishing the zones earlier
shan March or April ag the situation
is deteriorating rapidly and the law
and order problem will also be
raised

Mr. Speaker: Order, order.
mot allow a speech to be made.

I can-

Shri Jagshvant Mehta: That was
part (a) of my question, Sir; and
{b) . . .

Mr. Speaker;: (a) is enough, I am
mot allowing any (b).

Shri C. Bubramaniam: Sir, this
matter was dicussed in the Chief
Ministers’ Conference and it was

agreeg in the Chief Ministers' Con-
ference that the position should be
reviewed in March-April.

Shri A. N. Vidyalankar (Hoshiar-
pur): Sir, I am thankful to the hon.
Minister for the assurance that he
kas given. But I want to know whe-
ther in spite of the past tradition to
kepe the flour mills properly fed
and working, is it a fact that in the
last three months, although the Gov-
ernment had to supply 58,000 tons
to the flour mills of Punjab, they
have supplieq only 26,000 tons and
these mills cannot run properly, be
cause of extremely inadequate gup-
ply of imported foodgrain?

Shri C. Subramaniam: Yes, Sir.
We are not in a position to supply
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the entire gquantity which would be
required for runiing the mills fully
because of our commitments else-
where. In Punjab, in view of the
tact that they produce much mor-
wheat, they have been given a saps
rate zone and it was not possible ic
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give more imported wheat. I have
agreed, in the present situation, to
dive a little more, about which 1
have alreadv stated,

—
16.64 hrs.
STATEMENT RE: COMPULSORY

SURVEY OF COTTON

Mr. Speaker: Shri Manubhai Shah
may make the statement regarding the
reported decision of the Textile Com-
missioner to re-introduce a compulsory
survey of cotton and its effe¢t on cot-
ton prices.

The Minister of Commerce (Shri
Manubhai Shah): Sir, as some hon.
Members were enquiring about the
position of cotton supply, I am
grateful to you for permitting me
to make a statement on the subject.
Prices of many varieties of cotton
have shown a rising tendency during
tire last few weeks though the cotton
crop this year is quite satisfactory at
about 60:5 lakh bales and imports
have also been arranged for about
9:5 lakh bales, and there is & carry-
over of about 22 to 26 lakh bales.
This rise in prices iz attributable to
speculative tendencies in the commo-
dity markets. the rush of purchases
by the textile mills and the tendency
on the part of some of the growers
to with-hold ztocks. There were re-
ports that prices in many wvarieties
have pierced the appropriate ceilings,
anq it was not possible to purchase
cotton at the statutory prices. This
was a disquieting situation particu-

larly in the context of the rising
prices in commodity markets and
need to restrain prices. Also there

is a statutory price control on more
50 per cent of the production of cloth
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by textile mills based on the regulat-
ed priceg of ocotton.

In order to devise satisfactory
methods and procedures for the sale
and purchase of cotton, a meeting
was called at Bombay on 17th Dec-
ember, 1964, by the Textile Commis-
sioner, of representatives of growers,

growers cooperative societies, ) the
cotton trade, the East India Cotton
Assoriation and the Indian Cotton

Mills Federation. The meeting was
altended by important representativ-
es of industry from Bombay, Ahme-
dabad, Kanpur, Calcutta Indore and
Madras and representatives of the
cotton trade and cooperative and
growers from several cotton growing
States. Meeting was presided over
by Commerce Secretary.

Tt was recognised at that meeting
that mamy varieties of cotton had
pierced the price ceiling for the basic
staple length and in some cases even
the top ceilings for the best varieties.
It was agreed that in the -present
context all sectors should make every
efforts to see that while the agricul-
turists obtained fair prices under the
present system of floor and ceiling
prices, the mills should be able to get
their supplies within the ceiling
prices.

The meeting discussed various al-
ternatives with a view to achieving
these objectives. There was a con-
sensus of opinion that survey of cot-
ton should be introduced in respect of
such cotton where the prices might
have pierced the basic ceilings. The
survey should be by the East India
Cotton Association as in the past.
Where more than one variety of cot-
ton is grown in contiguous areas, the
survey might be introduced on a
varietal basis. Also other measures
like ginning and pressing of cotton
in time were to be adopted.
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Mr. Speaker: 1 had said that at
400 pm.....
Shri Shivaji Rao S. Deshmukh

(Parbhani): Sir, as this has not beem
taken as a Calling Attention Notice,
1 would request you to allow me te
put a question.

Mr. Speaker: No, Sir. I asked him
to make a statement in reply to a
Calling Attention Notice.



